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Night Train from Bareilly to New Delhi 

5478. SHRI RAJVEER SINGH: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whetherthegovernment proposeto 
introduce night express train from Bareilty to 
New Delhi via Moradabad: and 

(b) if so, when and if not, the reasons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL-
UKARJUN): (a) No, Sir. 

(b) Due to operational constraints and 
lack of resources. 

[English] 

Extension of Vaigai Express from 
Madras to Madurai 

5479. SHRI N. DENNIS: Will the minis-
ter of Railways be pleased to state: 

(a) whether the Government have any 
proposal to ex1end the Vaigai Express from 
Madras to Madurai and Tirunelveli; and 

(b) if so, the detail thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL-
UKARJUN): (a) No. Sir. 

(b) Does not arise. 

Level Crossing at Palliady 

5480. SHRI N. DENNIS: Will the Minis-
ter of RAILWAYS pleased to state: 

(a) whether there is any demand to 
provide manned railway crossing at Palflady 
on the Trivandrum Kanyakumari line; and 

(b; if so. the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAVS(SHRI MAL-
UKARJUN): (a) Yes, Sir. 

(b) Request for provision of a new level 
crossing at Km.263/8-9 near Palliyady Rail-
way station had been received by Southern 
Railway during Feb'88 from th~ Chairman, 
Panchayat Union, Thuckalay. He has been 
advised that the request can be entertained 
only after a finn proposal for the desired 
facility is sponsored by the State Govem-
mentiPanchayat Union duly consenting to 
bear the initial costs and recurring mainte-
nance charges. 

[Translation] 

Corruption in Moradabad Division 

5481. DR. S.P. YADAV: Will the Minis-
ter of Railways hG pleased to state: 

{a) Whether irregularities/malpractices 
in the matter CJ• allotment of houses, promo-
tif\~~. transfp;_, etc. of the Railway employ-
ees of Moradabad Division, Northern Rail-
way have been brought to the notice of the 
Government; and 

(b) if so, the details thereof and the 
action taken or proposed to be taken in each 
case? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL-
UKARJUN): (a) No, Sir. 

(b) Does not arise. 

Drive against Ticketless Travel 

5482. SHRI PRATAPRAO B. 
BHONSLE: WiD the Minister RAILWAYS be 
pleased to state: 

(a) the amount collected from passen-
gers travelftng without tickets during the drives 
conducted in 1988,1989, 1990 and upto 
June 1991, year-wise; and 


